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MUKHERJEE): (a) and (b). The
total number of proposals for deve-
lopment of salt industry received from
the West Bengal State, including the
Government of West Bengal during
1970, 1971, 1972 and 1973 (January,
23rd July) are 3, 4, 4 and 2, 7res~
pectively. All these proposals are being
processed and have taken time for
want of essential details. No pro-
posal has been approved so far.

Arrest of persons due to looting of
shops of Food-siufls

600. SHRI MOHAMMAD ISMAIL:
Will the Minister o2 HOME AFFAIRS
be pleased to state:

(a) the number of looting of the
shops of wheat, rice and foodstuffs
from 1st March to 30th June, 1973
State-wise;

(b) the number of persons arrested
in this connection; and

(c) the reaction of the Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b).
According to the information recewved
from the State Governments of Har-
yana, Jammmu and Kashmir, Manipur,
Nagaland, Punjab, Tripura and Uttar
Pradesh and Union Territory Admi-
nistration of Andaman and Nicobar
Islands, Chandigarh, Goa, Daman and
Diu, Laccadive, Minicoy and Amindivi
Islands, Pondicherry and Arunachal
Pradesh, there has been no such inci-
dent The State Government of
Mysore andg Delhi Administration
have reported one such incident each.
In this connection 62 persons were
arrested in Mysore. No person has.
so far been arrested in Delhi. The
case is under investigation, the infor-
mation from the remaining State
Governmenis and Union Territory
Administrations is awaited.

(c) While all possible measures are
baing taken to ensure reguler supply
of foodgrains, persons who commit

under the laws of the land
would be severely dealt with
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CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

ReporTED THIRTY PEr CENT IN NEWs-
FRINT QUOTA

SHRI CHANDULAL CHANDRA-
KAR (Durg): 1 call the attention of
the Minister of Information and
Broadcasting to the following matter
of urgent public importance and re~
quest that he may make a statement
thereon:

“The reported thirty per cent cut
in the newsprint quota of news-
papers.”

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): As Honourable Mem-
bers are aware, a cut of 30 per cent
has had to be imposed in the news-
print entitlement of newspapers for
1973-74 because of a shartfall in
availability arising from warld shor~
tage. The circumstances leading to
the imposition of the cut are as
follows:

Early this year, the Minustry of
Finance had approved a guantity of
2,45,000 tonnes of newsprint for dis-
tribution to newspapers in the coun-
try. This included indigenous pro-
duction (Nepa Mills) of the order of
40,000 tonnes, which, after deducting
a 10 per cent compensation for higher
grammage, left a quantity of 36,400
tonnes for distribution. Thus the
newsprint visualised for import was
2,08,600 tonnes.

No difficulty was initially envisaged
in procuring this quantity of news-
print from abroad. This was because
existing long-term commitments with
Canadian and Scandinavian suppliers
and Trade Plan provisions from rupee
sources already accounted for 1,61.000
tonnes. With an additional 20,000
tonnes offered by Bangla Desh under
a global tender, a pessible 22000
tonnes from Canada under Ald and a
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contracted quantity of 9,000 tonnes ol
glazed/rotogravure newsprint, the
guantity visuahised for import stood
more than fully covered,

Thiz antiapated availability has,
however, not materiahsed for the
reasons set out below:

The Canadian and Scandinavian
suppliers nsisted of re-negotiation of
existing contracts with them on the
plea ot dollar devaluation. Legal
opinion obtamned by the State Trading
Corporation was that the stand of the
suppliers was untenable It was how-
ever, felt that arbitration or legal
proceedings in the country of the
defendants could be time-consunmung
and mught result in delay in, if not
stoppage of supplies from these
sources for one reason or another
As no alternate avenues of purchase
were open to cover the quantities 1n-
volved because of the world shor-
tage, 1t was further feit that we
should take the maxmnum possible
advantage of the exising contracts
Re-negotiation of the contracts was,
therefore, started and the resull was
that, as aganst an anticipated quuan-
tity of 70,000 tonnes from Canada,
only 60,000 tonnes has become avail-
able and from Scandinavia, as against
30,000 tonnes, only 18,000 tonnes.

So far as the Soviet Unuon 1s con-
cerned, agreemcnt on price has been
reached for the supply of only 28,000
tonnes as against the Trade Plan pro-
vision of 50,000 tonnes Negotiations
for the balance quantity are to be
held by the end of 1973. Czechoslo-
vokia has offered only 5,700 tonnes, as
against the expected 7,000 tonnes and
price negotiations are in progress.
Poland will be supplying only 1,000
tonnes as against the expected 4,000
tonnes.

In the cese of Bangla Desh, although
they had tendered for a quantity of
20,000 tonnes (10,000 tonnes firm and
10,000 fonnes option), they have so far
contracted for the supply of only
18000 tonnes.
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Under Canadian Aid, to quantity is
available so far. Against a tender
enguury, there were only two offers of
newsprint. The newsprint offered was
in specifications not acceptable to
newspapers in this country. Negotia-
tHons with Canadian suppliers are
still going on.

Tl_le official délegation which accom-
panied the Prime Mintster to Canada
also took up the question of securing
additional supplies of newsprint. The
efforts imtiated then are being follow-
ed up at diplomatic and other levels,
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Thus, actual availlability so far ot
newsprint, both imported and ndi-
genous, for allotment in the licensing
period 1973-74 works out to 1,63,100
tonnes Of this, a smalil qQuantity has
been set apart for new newspapers
This leaves a quantity ot 1,57,100
tonnes fo1 allotment to existing newo-
papers whose pertormance by utilt.ing
newsprint during 1972-73 1s estimated
at 2,30,000 tonnes This performance
having been taken as the basis of en-
titlement, the new-print available can
meet only 6830 per cent of iequire-
ments In other words, there 15 a
shortfall of 3170 per cent Hence,
the entitlement of a newspaper has
been subjected to a cut of 30 per cent
1t 1s spectfically provided in the News-
print Allocation Policy that any addi-
tion to newsprint availabiity would
be reBected in a corresponding re-
duction of the cut imposed

The cut of 30 per ceng will apply
umiformiy to all newspapers in view
of the judgment of the Supreme
Court m the newspnint case. Govern-
ment will, however, endeavour i6
extend the maximum possible assis-
tance to small newspapers within, of
course, the four walls of the alloca-
tion policy.

In view of the world shortage of
newsprint, the prices of imported
newsprint have gone up. As sgajust
the prices obtaining in 1972-78, sup-
pliss of standard newwprint from
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Canada will, on an average, cost US
$63.34 (Rs. 400.05) more per tonne,
from  Scandinavia U.S. §15 (RBs.
112.50) more per tonne, irom Bangla
Desh Rs. 143 more per tonne, trom
USSR Rs. 582.17 more per tonne and
from Poland Rs. 526 more per tonne.
The price of Czechoslovakian news-
print is still under negotiation.

The cut in newsprint entitlement
and the increase in the price of news-
print will necessarily have their
effect on newspapers. They will have
to contain their performance within
the authorised quota by regulating
circulation and page-level. Buffer
stocks of the State Trading Corpora-
tion at all the four port towns of
Bombay, Calcutta, Madras and Cochin
have been virtually depleted. News-
papers dependent on them for news-
print are likely to experience difficul-
ty, pending replenishment of stocks.
The position should improve some-
what with the expected arrival of sup-
phes from Bangla Desh in July and
August and more appreciably when
shipments from other sources start
arriving in September/November. It
is difficult at this stage to say how the
economicg of newspapers in the coun-
try will be affected. This is because
no adequate and reliable data are at
present available with Government on
the economics of the newspaper in-
dustry. It is precisely for this reason
that Government have appointed a
Fact-Finding Committec to go into the
question in all ity aspects.

ot ay fmm (W) -
oY, WY [IATYT FTHIA R )

Y

¥ wrd war g i ag gaar ggeaqa
aare ¢, afew 3w waw & afeee
welt T WL X W gw & + Ay U
W ot g dura §, e wtoe wdY
qgt Ty Wk §, v awr Fad £
AT VT & a3 F O awr ey afar
o T o ?
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MR. SPEAKER: I have not re-

ceived any intimation from the senior
Minister.

SHRI JAGANNATHRAO

JOSHI
(Shajapur):

He was here till now.

ot wy fema : ot awT i TSy
THT Y qAAT F Wgew R w1 A
ifgw ?

wsm W ¢ s Aifage fafr-
LT AT HETEL Al AW ¥ 5 o=
T ANETETF w0 a9g Y am A
WTAFG E | WA A O 3o Fam w1
& wmar

=it sy Fewed : 3 2wt Qo v
FIIA RIS OTOA AT

MR. SPEAKER: Now let us pro-

ceed with this motion. I will look
into it later on.

Wt W ST WAy
g, Wel WEIRY ¥ aFISq F AN
&F =TT A AW AT T IRy &Y
2 fr e FWT 7 30 wfgmT
FIET & FI0 37 IAW F /I F&
qrd FEAAMNTET AT qEwl F A
q1T "R g § 1 { ug v Ear e
TG AW FY wisarEa A §
e g0 gz famm g e =
AN HATAT  gIROwAT ¥ FW K&
a1 fafrmg =w ¥ foufy zoelY @@w
T gt |

T & 3@ fvig & ar wEwT
gformm €9 1 T8 I § ww v 1§
| FHETQ T "Wt ¥ a9
g 1 ST & fag wagR & 3w
9 TWEGTT OfEwT ¥ ShE R ey
w1 favg w< fauar § 1w & afofaa
T ATR AR o aTigw  adr W
@& = § W, fow & a § g
wEfAidw Y 1w Fw
W IUW § ggR A TN s AW
s QW @, ofw W
-fat gaw aefewr 1@ SO {



oy fid HwT § 9 o wfirey faaor
uwifna ghar §, 98 OV gt ¥ Fraw
& w77 wgar & 1 wewEArd
T #Y wERY ¥ qfeomreasy Ty
T sy e R afem e o

wx ¥ aver #Y Hfaar ¥ aefy
W ARG AT ;T AP
AT WEAT ) G F 30 gl
2N A weor qEré ¥ 9 &, ww
o fir oy Fovig 1 Wt & v % Fear
oy § 1 feufa ag ¥ fr fred
T X &S 9w ¥ w9 e gfuw
i v faard | FaT B aay e oo
Foat & AW R HIE, 30
sfroer w2l FT TN T wT HQv
g mrdaddT g & wew
Fer et ? TR W WK
o ey adrfaar ¥

T g WA 6w F anfiear
& farar< wem, ot & ferewr sy fvar
WY GEAT W7 1 AT wfaw @y v
R v ge w7 gy fagr o
e for it & Woe e Qe @
g o & faq fasgw w0 a7
Y, wifier 3 SE-G12 qur ¥ wgrelior
Wt ow oged &, o #r dwr v wly
¥ o g e W e et
oy drqy iy wrdlt § )
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QI swy iy e &Py s ey
¢ W fwinl ¥ ow oF ok ¥ fog

faar W, oY gy g W@
Fhaw wgiiomn @ §F wrw W
o &, s gy, Afra e afr
9% gut § 5 ww 3w 1 giew dav
Frrqw g

T A %Y Brordy & AT FATT
T A w@Ard T w1 Iave od
mEAwEAT w1 W 10,12 gfm
fm ¥, 99 fr 85 wfawma fagd) ¥
AT qEAr &1 gW qw W wAerd
AT F JerEA F TR @E A §
go frolt weafrdt 3 g af ag fgarver
wiw WY FvH W owwAard T W
wrrgEr W ® fog aregde o aw
oy 1 Afew wowre X 7 8 9 AgdY
feit wix 7 wdafre qa * W€ TTC
oY @y T ff A, Agry
Y yae ey gaifedwt ¥ AT
;N @ fivr 38 ™ ¥ wH ¥ e
W W & Ay sTomT W w6
wreq feat wrd | 79 & frdwy ¥ 3wl
w9 WA qTA B FAay OT | I A
ATCRTT w7 7 {) TR 98 T
it fear wive s feard | W e
¥ wEard sy % SunRT g, O
fadwt ¥ Sfywew ufrqnA & fog
wger w farkely oy oy viyrwrwer gvfY

e feafer i seare ¥ iy W It
wifi, v ard ¥ gw gwwe T e
g ) vl miew e & oy T
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t fro&n & vaard s w0 @
ot i oaof Fow & amwa g
s wrd & fis fegear & s
aw o F oy Tl ¥ af wy 9y
¥ oo o W oiw N dag @
1§ agrer w97 A wwEAr & e
Aazae, fegrax § w0 § 7 = F7
wr, WA FA AT ¥ fam v
o, @ 7z axfw, € & e TAvn A
g1 a%m 1 waf R v 3 e
A T wEATd T i©T F9H &
fom Q7. 99T #T A 96 g fawErw
g o s ag e e - g ¥
e @ g g wifem w3,
qTEH FL THE ¥ wESQ wory fuwer
ATENT |

Y ZH FureT ¥ {1 7T QAT IS
grovtagdfrag STam o
gy Ty § 5

The cut of 30 per cent in the supply
will apply uniformly. N

# ag wraar g g Oy v gfawrd
* 1f7 F1 97 ¥ & wad foeew Ty
T wwn g & fe o wmErdd %Y
wfaw arw fos a% ?

Aa ag § & wav g owiw
& WeAfrey g & 91 I T AR
ferm & 39 w1 qaTg A W #
A o wTEEA R ?

v ae= ag g fe w e
qRAT JE ¥ AT G & Arw
e 7 w50 7

ot wriniie fieg, : sreTw g, T
CERAE A FW HETW wAAr U
Fgw O weprft @ § WK W
wfr ot srerrdy ey Y awen wE Qv
o S Fearewrd wadt wft g &

SRAVANA 3, 1805 (SAKA) Newsprint Quota 218 '

(L2

fow & smox & cornfami 0 ®
sfafafa ¥ wawr § 37 % gra g
& W T % FUT a4t w0 ) agelt fow
AT TeArsd aNET A 15-1-73
g€ 1 gl dow 8-5-73 %1 WX
oh dow 4~7-73%1 g1 WAl
o8 ¥ nwwrd wvrer w7 gfwr &
w77 fawfomn o7 o1 39
gord #1 IniwE Y e ¥ e
¥ =i gf AN o @i e @y
wRErdl  FTTy & aert A s
frafa w8t &1

AT g ¥ qurT faar @ fw
¥ ST ZATE I S@ATY FIR FI
g Ew givemw ¥ a9 s ER
feer o & W s ! §wR
ug Wit oY o gar w1 Tt S W
Gar #7 g9g g1 a7 99 ¥ aTT
w1 T & wewar £ 1 afE gal
T Wi EE w wsee § i
Fr & i 3w & ot e faay
TN A TN AR AL

Y WA AN qG AT T
IT Fak A g farew & a¢ #
TEE

it weiefre Fag : i 1 ¥ SEEY
T NFTE

“In the event of the availability of
newsprint being insufficient a uniform
percentage reduction could be made
without regard to the fact whether a
newspaper was big, medium or small™

WICqg FVAT WWY gF e g B
TIAD FY FATESTEREATY TN & S
WiT aF wERATS WY wF § TN a AT
O W HETC Y 48 & wweren )
afier fsg WY wodr wife & wqETe
O oaffraaE wGT AT qAETET T
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foram § 1 oPerr srerfier ey o e vy
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gt frady @
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guggiern ¢ fr w41 wralhm

TR T T T WTE A TR AL FT T
®T F 7 AUHIE REAT FT e g
£ w7 ayfadT A1 % oeT 2§ Wi g
et gavt Wl oAy g R

gg AT oty @ 0 T e v waT

TR

MR, SPEAKER: The hon. Minster
also should be very brief. Since we
have fixed five minutes for each Mem-
‘ber, the reply of the hon, Minster
should also be very concise and brief
We are sirictly followmg this rule. 1
have already given double the time
taken by the hon. Member to the hon.
Minister.

PROF. MADHU DANDAVATE
(Rajapur): An eminent spokesman
ol the Government once had said that
when the Opposition hag dwindled in
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numbers, the press ghould act as a
vigilsng opposition, I think that this
is one of the slogans like the Garibi
Hatao slogan, and today we find that
by the introduction of this 30 per cent
cut in newsprint, this slogan will be
smashed, and all that we shall have
will be cut-throat of the press.

As far as the Ministers and the Gov-
ernment are concerned, they will not
be much worried about this, because
they have the monopoly of informa-
tion and propagation of information
through AIR and TV. But as far as
those vigilant sections which want to
mobilise public opinion are concerned,
they will guffer the most The news
papers will also suffer

As far as the requirements are con-
cerned, on the basis of 1972-73 figures,
the requurements were 2,30,000 tonnes
while the actual availabihty was
163000 tonnes This aincludes also
36400 tonnes of indigenous produc-
tion That means that there will be
more than 30 per cent hortage This
agam 15 man-made shortage and ad-
minstration-made shortage and Gov-
crument-made shortage 1t 1, because
of the taulty policy of the STC and
the Government that thas  type of
hortfall of newspunt s being crea=
ted If on'y they would have had a
lonf-range view a telescopic  view,
and they would have cnteied into
long-range agreements with various
countries tpat were in a position to
supply newsprint to our country, the
difficultvy would not have arisen Ac-
tually, they tred to enter into an
aprecment on an yearly hasis. As far
ag the other countries are concerned,
where the readership is more whereas
their indigenous production of news-
prini is less, they were wise enough
to have planned ahead and they were
ahle to enter into Jong-term arrange-
ments, and that is why they do mnot
feel the difficulty which we are fac-
ing.

On the one side, there will be 30
per cent cut in the newsprint, but on
the other, is it not a fact that per
tonne Rs, 400 increase will have to
be paid 8o far for the newsprint? As a
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result of that, there will be cut in
the number of pages. I do not think
that it is only the big press or the
small press that will have to be taken
;‘nto account. As far as , the big
journals are comcerned, the coverage
of news will suffer. As far ag small
and medium newspapers is concern-
ed, I think that they will suffer the
most, economically they will be ruin-
ed and as a result of that, in terms
of propagation of news and in terms
of the economics of the newspapers.
1 think big as well as small news-
papers are both going to suffer.

SHRI PILOO MODY (Godhra):
Long live the Indo-Soviet Treaty.

PROF. MADHU DANDAVATE: 1
am coming to that also,

You will be surprised to know the
prices charged for the newsprint. 1
shall just give the information which
has been given by Shri 1. K. Gujral,
who unfortunately is not present in
the House nmow. The quota that is
going to be received from the various
countries is as follows:

tonnes

Bangla Desh 10,000
Canaudo 15,000
Scandma g 13,000
Czechoslovakia 5,700
Soviet R .ws1a 28.000
Proland i R 1,000
As for prices that they are going

to charge for this newsprint, the for-
mer and current prices would be as
follows:

o S ———n e . v w o o e e e

Former  Current
Name of Price Price

Country (nRe)  {(In R
Per tanne per tonne
Scandinavia . 1316 1428
Canada , . . 1219 1575
1196 1594
Bangla Desh 1357 1500
Poland 1350 1876

PR

SRAVANA 3, 1895 (SAKA) Newsprint Quota 322

€C4)

Now, I come to the country with
which we have entered into a treaty
of friendship and co-operation. I am
refermg to Soviet Rusmia. Formerly,
they have been charging Rs. 1,356
per tohne, and now, because of our
friendship with us, because of their
co-operation with us, they will be
charging only Rey 1,939 per tonne!
That is the highest price that they will
be actually charging. This is the
position.

As far as one important aspect is
concerned, 20 years have gone by and
the production of newsprint is in the
hands of the State controlled NEPA
and that does not account even for
18 per cent of the requirements of
the newspapers at all. I wish to point
out that in Himachal Pradesh and
Kerala, two new paper mills were to
coms up. I do not know what has
come in the vray, and therefore, I
demand that speedily we should go
ahead in that.

I am one among those who always
ottack the Government and, at the
same time, another plank to show on
behalf of the Opposition what is the
policy that could be followed by the
Government I  might suggest one
thing I am making a concrete sug-
gestion 1 want to know from the
Shnuster whether they are prepared
{o accept this concrete alternative
-ugae-tion. A number of co-operative
sugar mills in Maharashtra have come
forward with the suggestion that when
wurt s products are there when the
wice 15 completely extracted from the
wugarcane. and the bagasse is left out,
they are prepared to utilise it fo? pulp
for {he manufacture of newsprint, If
this manufacturve is permitted, pro-
bably 1t will be possible for us to see
that the needs of the newspapers,
small as well as the bigger ones, are

met.

At the same time, there is another
leakage of foreign exchange When I
came to the House, the very first Call-
ing Attention Notice that I had tabl-
ed wag vegarding the leakage of
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[Prof. Madhu Dandavate]

foreign eschange And if thess leak-
&ges are plugped, in that cuse, it will
be posmible for us to see that higher
purchase are made and they sre able
to get newsprint from other countries,

I woud ke 50w e uch

ke e a ific re-
Yerence and to which onl;p:ccursory
reference has been made We will
have to see that the entire policy is
reoniented and the policy will have to
be reoriented in such a way that the
small newspapers will have to be al-
lotted more quota from the NEPA
papers If that 15 done, the small
newspapers will be able to survive
As far as other papers are concerned,
though they are very big papers, we
often talk 1n terms of monopoly But
the greatest monopoly in this country
13 the Government, because they are
controlling the source of information
and propagation I therefore feel that
you must make up your rmund, at
least 1n the transitional period, whe-
ther you will permut the newspapers
to print  on  white printing paper
That 15 the basic decision that wall
also have to be taken

The most wmportant thing is the
fire-brigade approach !o every pro-
blem only when the house iy set on
fire you send the fire brigade machine
to expunge the fire and come back
and wait for further fire to break out
That attitude will have to be given
up, and a long term oriented policy
regarding long term agreements on
the import of pewsprint will have to
be adopted, and I am gure that if that
is done, in that case, the democratic
cause will be served better

I’ will conclude by asking one ques-
tion As far as the coverage in the
newspapers 15 concerned, I would only
like to ask a pointed question Take,
for instance, the Calling Attention
Notices, These are supposed to he on
matterg of urgent public importance
We take the initiative; vigilant Mem-
bers pose the question and the Minis-
ter answers it. What we find mn the
press is that though we pose the pro-
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blem, the Minister's yeply is alresdy
mpphed to the press; thet appears
first, and thave is ¢ foot-note showing
what are the questions that were
posed to the Minister. They appesr
as foot-notes. Probably, when the
number of pages 1s reduced these foot-
notes will disappear and the Munisters
will suyvive the newspaper; and that
is why probably for the survival, not
of the fittept but the unfitiest, they
want to reduce the pages of news-
print and newspapers,

1 therefore wish that they comple~
tely revise the policy and restore the
aniginal newsprint quantity Thase
are the few suggestions I have made,
and ! would like to know categori-
cally from the Mimster the answers
to the queries that I have pointedly
made and whether he 18 prepared to
reply to the guenes or not

SHRI DHARAM BIR SINHA First,
I would like to say that on the chea-
pest available newsprmt a decision
has been taken In this, we have had
the co-operation of the newspaper
proprietors’ organisation in  which
they have agreed that the cheapest
available newsprint will be allotted
to the weekly papers, periodicals and
the small newspapers We have given
our strong support to the suggestions
made by the co-operative milla ,from
Maharashtra We have been mformed
that the only expermment in this re-
gard was done in Mexico where baga-
see was used to manufacture news-
print and I understand that the re-
sults of that experiment will be made
available They are being contacted
If 1t 1s feasible, we shall lend our
strong support to the sugar co-opera-
tives to manufacture newsprint

Another suggestion was made by
Prof Dandavate and with regard to
that we are suggesting to the Mims-
try of Commerce that 1n view of the
shortage of newsprint they might
conmder withdrawing newspaper oon-
trol order which lmit the wuse of
white printing paper in newspapers.
We understand there is no short sup~
ply in white paper and it might be
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possible to withdraw thig order; then
the newspapers will be free to use
white paper also.

PROF, MADHU DANDAVATE:
What about the long-term agreement
regarding import of newsprint?

SHR!I DHARAM BIR SINHA: In
fact even the tolerable situation that
we are in—we are not completely
without newsprint is becauge of the
long term contract that has been en-
tered into by the STC. 1In 1971 the
STC entered 1ntu u thire yeur contract
with three parties in Canadua and one
i Scandinavia. This contract was
both in terms of quantity and price.
It so happens that for 1973-74 the
suppliers insist on re-negotiation. It
wasg possible to go to courts but then
we would have to go to the courts
of the supplying countries, which
mear.,s Canada or Sweden., It would
have meant Jong ltigation and we
may not have been able to get the
supphies which we are getting today.
It was decided to re-negotiate with
them and only becuuse of the long
term contract we were able to re-ne-
gotiate; so far as the prices are con-
cerned we had a contract for 60,000
tonnes with the Scandinavian indus-
tries and we have been able to get
out of this 30,000 tonnes, It was again
because of the long term contract
with Canadians that we were able to
get even this amount of newsprint.
Because of dollar devaluation the
suppliers insisted on re-negotiation
for a new price. From Scandinavian
20,000 tonnes firm 10,000 we are
i{etting 13,060 tonnes. But this is at
the contracted price for export as
well as trade. From Canada against
40,000 which includes 10,000 tonnes
firm we are getting 40,000 at re-nego-
tiated price. From International
Canada we get 20,000 of the sti?u-
lated contract at re-negotiate price.
So far as the Soviet Union is con-
cerned, this 15 part of the trade plan.
Price is negotiated either for exports
or for imports every year We have
hag two negotiating parties sent. The
Soviet Union had demanded a higher
price. . . . (Interruptions). After re-ne-
1088 L.S.—@
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gotiation this price has been fixed.
The price of cvery item for export to
Soviet Union or import from the
Soviet Union is negotiated every year.
It is both-way traffic. This is the best
price we have been able to get.

SHRI D. K. PANDA (Bhanjanagar)
The report shows that Governrnent
1> not In a position to appreciate the
serious crisis the industry is facing.
Some of the newspapers have algo
eiven instructiong to the Reporters
that a despatch should not exceed
500 words. There is this restriction
and 1t is going to affect the readers
also 1 will begin where Prof.
Dandavate has left. Government has
had absolutely no comprehensive plan-
ning from the beginning, though we

have been importing newsprint for
the last 25 years. On the basis of the
quantity imported in 1972-73, we

should know what methods are neces-
sary to fulfil the requirements of the
conntry But gmall papers are very
much affected and most of them are
g2ng to be closed. Their number is
600 50 per cent of the total newsprint
avallable goes only to 10 big news-
papers houses and 48 per cent goes to
600 small papers. From this, the crisis
is easily understandable. I want to
know whether the price-page sche-
dule policy recommended by the
Press Commission in 1954 has been
implemented, and if not. what pre-
vented the Government from imple-
menting 1t. Its implementation would
have definitely curbed the monopoly.
Monopoly papers like the Times of
India are bringing out more pages and
at a less price and still they make
huge profit by mopping up the adver-
tisement revenue, If the price-page
schedule had been implemented,” more
newsprint would have been available
for the small papers. But the
Government has miserably failed to
immplement it. This shows that Gov-
ernment also has encouraged big
monopo'y bress to make more profit.
it is reported that they are selling
their surplus newsprint to the small
papers at black market prices.
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The Hindustan Paper Corporation
has taken up some project. I want
to know why this has not been plan-
ned properly and why not a sihgle
newsprint manufacturing project hes
come up till today 1 want to know
whether Government 15 going to take
agy action to expedite the newsprint
manufacturing project in Kerala. In
the Himalayan foothills also there is
a proposa]l to set up a plant to meet
the requirements of the country

Thirdly, it 1s understood that some
of the big newspapers are not going
to submut any answers to the ques-
tionnaire issued by the Datta Com-
mittee Are Government thinking of
giving more powers to that Commit-
tee so that it can procure information
from the big newspapers which have
so far not done 1it? This report very
categorically says how there 1s plan-
lessness in the Government so fa1 as
this industry 15 concerned, because
adequate and rehable data 13 not
available to the Government about
the economics of newspaper ndustrv
So, will the Government expedite the
receipt of the report of the Dalta
Committee?

SHRI DHARAM BIR SINHA 1h
Datta Commutiee to which the hon
Member has referred, has already
been given poweis under the Com-
missions of Inquiry Act We hop:*
that by the end of this year we will
be able to get the report of that
Commuttee The interests of paper-
which have a crculation of 50000
with eight pages and a circulation «f
30,000 with four pages will be safe-
guarded 1f they come under the pro-
visions which have been made imn the
policy of the new newspapers

SHR! D X PANDA Has that
Committee been given legal powers”

SHRI DHARAM BIR SINHA: This
Committee has been given powers
under the Commissions of Inquiry
Act which means legal powers to ask
for and inspect any document of any
newspaper establishment,
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SHRI D. K. PANDA: In that case,:
what prevented the Committee from
getting answers from the newspapers
so far?

SHRI DHARAM BIR SINHA: These
powers have been given during the
last three months. They are at work
and we hope we will be able to get
thelr report by the end of the year.

SHRI D K PANDA- Why 1s 1t that
the price-page schedule is not fmple-
mented?

SHRI DHARAM BIR SINHA: That
15 a much wader question of policy
which ia not related to the subject

SHRI D K PANDA If the price
page schedule 1s strictly followed, big
newspaperg  cannot  give so  many
pages and ye{ sell at a low price.
Their congumption of newsprint will
also be reduced.

SHRI DHARAM BIR SINHA-. Par-
liament had enacted a law which gave
effert to the prite page schedule  But
this was struck down by the Supreme
Court m 1969
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“We have issued a licence for the

manufacture of newsprint and paper
to the Sangli Cooperative Sugar
Factory and the cost is estimated
at Ry J32—40 crores That Factory
15 getting 1n  touch with foreign
colaboration It the scheme be-
comes successful, it is likely that
some other schemes might come up”
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SHR! K. LAKKAPPA (Tumkur):
I do not agree with the arguments
advanced by some of my friends that
our relationship with the socialist
countrnies regarding the import of
mewsprint is not a correct one, be-
cause of the recent newsprint short-
age in the country, which is more a
result of the shortfall in the inter-
natiopal production of newsprint on
which our country ig depending very
much. But, unfortunately, the STC
which is handling the newsprint was
not diligent in taking up the neces-
sary precautionary measures in im-
porting newsprint in time. The sta-
tistics that have been revealed indi-
cate that America has lifted 40 per
cent of the world newsprint produc-
tion ang our STC has failed to
organize to meet the situalion in the
country so far as newsprint is con-
cerned, I would alsp like to gay that
as a consequence of that this 30 per
cent cut in newsprint has- been.lm-
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not only the newspaper industry but
thousands of workers and working
journalistg who are working in the
newspaper industry are being thrown
out of their jobs on account of 30 per
cent cut which has vrovided a handle
to the monopolist press in the coun-

try to throw mure people out of theiwr
jobs,

This country has béen importing
pulp to the tune of Rs. 4.7 crores as a
conseguence of not implementing of
any pulp factory in the country. I
waould like to know to achieve gelf-
sufficiency 1n this country what steps
the Government have taken and %o
avuid the present situation which has
arisen. 1 would ulso like to know
what steps our Government iy going
to take to achieve self-sufficiency in
the matter of newsprint and also to
start pulp plants in the country.

T would like to know what protec-
tion our Government is going to give
ty the small newspapers where thou-
sands of people are working but as a
conseguence of the cut many faze
unemployment,

I would like to know the safe-
guards which the Government wants
to take at this critical juncture,

I would like to know what steps
the Government has taken in view of
the past history of black-marketing of
newsprint by the big newspapers
which also pressurise the small news-
papers which are more in criculation
and what are the comprehensive steps
and comprehensive measures the Gov-

ernment is gowng to take to meet the
situation.

SHRI DHARAM BIR SINHA: The
hon. Member referred to blackmarket-
ing in newsprint. We are strengthen-
ing the machinery for checking of
newspaper rirculation,

With regard to the other thing he
smid. of course, we fully agree with
the sentimenis that we should have
self-sufficiency in nmewsprint. But this
is a commodity which in the foresee-

poged and it has adversely affected able future we would gtill need to
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import. Of course, there iz a news-
piint project coming up i Kerala
and that ghould give us round about
80,000 tonnez by 1976 and that, of
course, will easg -the situation to a
great extent.

Of course, the NEPA capacity 18
also going to be incremsed and their
expansion programme 1s upto 75,000
tonneg which means that it will come
to round about 155,000 tomnnes per
Year, plus other schemes Like Sangli.
And when all these come up, to a
large éxtent we should be able to
meet the requirements of the country.
But, of course, we will have to conti-
nue io umport newsprint for some time
to come

MR. SPEAKER Papers to be laid
(Interruptions) .

MR SPEAKER Why do you bring
in such matters m Parlhiament? No,
1 am sorry I am not allowing this
These are State matters Rule 377 »
very much being misused And, I ex-
plamned it to the leade:rs that thus
simple rule, relating to raming a
matter which 1s on the fringe of
a pomt of order 15 beiny misused
quite often 1 allowed one or two
But, I receive about 30 or 40 of them
every day 1 am  helpless 1 am
sorry, I «cannot allow 1t Now
Papers to be laid on the Table

138¢ hrs
PAPERS LAID ON THE TABLE
ReportT “or Tarrr COMMISSION RE
RayoN Tyre CORD AND STATEMENTS

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHERI
Ay C GEORGE) Sir, on behalf of
Shr1 D P Chattopadhyiya I beg to
lay on the Table—

(1) A copy of the Report (1972)
of the Tariff Commission on the fair
prices for Rayon Tyre Cord, under
sub~-section (2) of section 16 of the
Tarift Comimission Act, 1951,

(2) A stetemsent (Hindi and Eng-

lish ‘winiothy #iving reswmns for
oty *in 'laging ‘Ghe above Mepert
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on the Table of the House,

(8) A statement (Hindi and Eng-

Lish versions) explaining the reasons

for not laying the Hindi version uf

the Report simultaneously.

[Placed n Library See No LT-
5163/73 ]
CINEMATOGRAPH (CENSORSMID)

RuLes, 1978

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) On behalf of Shri 1 K
Guyral, 1 beg to lay on the Table a
copy of the Cinematograph (Censor-
ship) Amendment Rules, 1973 (Hindi
and Enghsh versions) published in
Notification No G S.R 578 in Gazette
of India dated the 2nd June, 1973
under sub-section (3) of section 8 of
the Cinematograph Act, 1952

{Placed in Library See
5164/73 ]

NoTirF CATIONS UNDER ALL INDIA
Srrvices Acr, 1951

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHR} RAM NIWAS MIRDHA)
(1 Su 1 g to re-lay on the
Tablt a copv each ot the followimng
Notifications (Hind1 and Engush vei-

1wns) under sub-gection (2) of ser-
uon 3 of the ANl India Services Act
1931

(1) The Indiin Administrative

Scrvice (Fivnation of Cadre Stren-

gth) Second Amendment Regula-

tions 1973, published in Notwfication

No GSR 229 (E) in Gazette of

India dated the 3rd May, 1973

{11) The Indian Admnistrative

Service (Pay) Fifth Amendment

Rules 1973, published in Notifica-

tion No GSR 230 (E) in Gazette

of India dated the 3rd May, 1973

(iil) The Indian Administiative

Service (Emergency Commissioned

and Short Service Commssion

Officers) (Appointment by Compe-

Htive Examination) Second Amend-

ment Reguiations, 1973, publihed

8¢ Notfitatton No. GBR 236(E).

in Gazeite OF Infly Sated €ie th
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